STRANDED MIGRANTS REGISTRATION EXTENDED UP TO JUNE 16

Panaji: June 14, 2020
Government has further extended the time limit to register the names of stranded
migrants in the state of Goa who are willing to go back to their home town by another two
days. The migrants can register their names with local Panchayat and Urban Local Body
offices up to June 16, 2020. To provide another opportunity to the migrants who could
not register themselves so far, the Government of Goa has decided to extend the
registration process for two more days to allow registration of stranded migrants who are
willing to go to their native places.
Migrants can register their names through prescribed physical application forms at local
panchayat and Urban Local Body offices. The form is also available at goa.gov.in for
download.
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